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MR. SPEAKER : Will you kindly sit
down now ? You have had your say. This
is not the way. If there is something wrong
with the Ministery or somebody or the
officials, is this the way ? Do you think you
have improved the Railways evea by half an
inch by this way of getting up and shou-
ting ? 1 don’t mind. I will sit quietly.
(Interruptions) Will you kindly sit down ?
If by this method you can improve the
Railways, I don’t mind, I will sit quietly
and | allow you to have your say. If some
enefit is going to come out of it, I don’t
mind at all. Everybody desires that the
Railways should improve. Let us hear the
statement. If there is any method, let us
see what we can do.

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : Mr. Spesker,
Sir, with profound regret 1 bave to inform
the House of a collision that took place
between two goods trains on 18-4-1968.
Goods Train No. 768 Up started from-
Meghnagar station situated on Godhra-
Ratlam double line section at 00.24 hours.
On account of there being single line bet-
ween Anas ‘B’ Cabin and Anas station due
to a bridge, Goods Train No. 768 Up was
stopped outside the Outer signal at Anas
‘B’ Cabin at 0.38 bours to allow Passemger
Train No. 55 Dn. to pass over the bridge.
After 55 Dn. Passenger had passed, sigealks
were lowered for the reception of 768 Up at
0.48 hours and after it had started moving at
0.50 hours, Diesel Goods Train No, 846 Up
came from behind and collided with the
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rear of the Goods Train No. 768 Up at

0.53 hours.

As a result, the engine of the Diese¢l
Train No. 846 Up alongwith 21 box wagons
loaded with coal derailed and capsized
bloking both the Up and Dn. main lined
between Kms. 566/8 and 566/11. The
rearmost 7 wagons containing livastock and
the brakevan of Goods Train No. 768 Up
were completely damaged.

As a result of the collision, 9 persons,
were killed of whom 4 were railway emp-
loyees - and 5 attendants of the livestock
wagons on 768 Up.

Another five persons were injured, of
whom threc sustained grievous imjuries.
All the livestock in the rearmost seven
wagons of the Goods Train No. 768 Up
waere killed.

Ex-gratia payment has been arranged
to the next of kin of the dead ant to the
injured. The Commissioner of Railway
Safety has been requested to arrarge an
inquiry.

SHRI BAL RAJ MADHOK (South
Delhi) : 1 have a submission to make.
This statement has come after three days.
This is the kind of statement that we have
been hearing every day. The House
would like to know whether the faylt has
been pinned down, who are the guilty
people, who are responsible for the negli-
gence, whether any punishment has been
given to them, and so on. Making this
kind of statement, without pinning down
the fault, without making punishment to
the guilty persons, is no use.
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12 2t hrs.

*DEMANDS FOR GRANTS
1968-69—Contd.

Ministry of Petroleum and Chemicals

MR. SPEAKER : The House will now
take up discussion and voting on Demand

* Moved with the recommendation of the Presideat.
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Nos. 70,71 and 124 relating to the Minis-
try of Petroleum and Chemicals for which
5 hours have been allotted.

Hon. Members . present in the House
who are desirous of maving their cut
motions may send slips to the Table within
15 minutes indicating the serial numbers of
the cut motions they would lik to move.

Demand No. 70—Ministry of Petroleum and
Chemicals.

MR. SPEAKER : Motion moved.

“That a sum not exceeding Rs. 24,
03,000 be granted to the President to
completg the sum pecessary to defray
the charges which will come in course
of payment during the year ending the
31st day of march, 1969, in respect of
‘Ministry of Petroleum and Chemi-
cals.” ' :

Demand No. 71—Other Revenue Expenditure
of the Ministry of Petroleam and Chemi-
cals.

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs. 71,
06, 000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year ending
the 3tst day of march, 1969, in respect
of ‘Other Revenue Expenditure of the

Ministry of Petroleum and Chemicals’.

Demand Neo. 124 —Capital Outlay of the
Ministry of Petroleum and Che micals.

MR. SPEAKAR : Motion moved :

“That.a sum not exceeding Rs. 15,
14, 27, 000 be granted to the President
to complete the sum necessary to
defray the charges which will come
in course of paymeat during the
year ending the 3ist day of March,
1969, in respect of ‘Capital Outlay of
the Ministry of Petroleum and Chemi-

20

cals”.

SHRI S. K. TAPURIAH (Pali) : While
on the subject of the Ministry of Petroleum
and Chemicals, I would like to start with
the prolimipasy remarks that the meshod
of preseptation of these Demands aad
Reports. is very incomplete. It seads to
be evagive and tsies to give an incosrecs
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picture. Why I make this charge is be-
cause these Demands make a mention only
of the equity contribution of the compa-
nies under the charge of this Ministry and
do not mention about the loans and grants
given to those companies and also do not
mention about the foreign exchange requir-
ments of those companies and also of this
Ministry.

12.23 hrs.
[Mr. Deputy-Speaker in the Chair]

Of course, the loans and demands, we
can find out from the Finance Ministry’s
Report. But, | made an attempt but have
not been able to hunt out where the
foreign exchange requirements are mention-
ed. This sort of thing makes an intelli~
gent study of the subject under this
Ministry impossible.

1 would, therefore, request the Minister
that, in future, all those relevant data like
the loans to be given to those companies,
the foreign exchange compoment of the
expenditure to be made by the Ministry,
be included in the Report, so that they can
be made available at one place.

Secondly, the balance sheets of the
companies under this Ministry are also
not available readily for discussion during
these Demands. The Report of the Indian
Drugs and Pharmaceuticals was given oaly
two or three days back and that also
pertains to March 1967. The Report of
Hindustan Organic Chemicals has been
given just now. Therefore, we cannot
discuss on that and even if we did, it
would realte to the position very long
time back. In that connection, may I
request that since the Demands are al-
ways discussed in this House some time in
April, can the Government make it so that
the closing of the accounts of all public
sector companies is done on 30th Septem-
ber because, according to the Company Law,
all the reports have to be finalised within
six months ? By this, when the House dis-
cusses them in April, we will have only six
meoaihs old record to discuss and not one
year or 15 months old record as we have to
do today. I hope, the hon. Miniater will
consider this and will also mention the exact
figure of the foreign exchange component
of the total expemditure incurred by this
Ministey and also what are the repayment
tesms of those ¢xchamge credits.
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Now, coming to the exact Demands, I
do not understand what is the use of dis-
cussing these D ds and granting them
because these Demands that are mentioned
are nothing but fragments of imagination ;
they have no relevance at all to the correct
figures that emerge at the end of the year.
If only these people were a little more
sincere to their work, if they were only a
little more true to the people, then we
would have something concrete, something
good, done to the country.

Speaking of the variations, I will give a
few figures here about the capital and loans
advanced to a few selected undertakings
under the Petroleum and Chemical Minis-
try. In the case of Indian Oil Corpora-
tion, the 1967-68 budget estimates were
Rs. 2.68 crores whereas the revised estimates
for the same year were Rs. 9.14 crores,
which meant an increase of Rs. 6.46 crores
or in other terms, an increase in the expen-
diture from what was budgeted by 241 per
cent ; similarly in the case of Oil and Na-
tural Gas Commission, the increase was
66 per cent ; in the case of Madras Refiner-
ies, it was 153 per cent ; in the case of
Madras Fertilisers, it was 78 per cent ; and
in the case of Fertiliser Corporation of
India, it was 65 per cent. Only these five
corporations under this Ministry make a
difference, between their budget estimates
and revised estimates, of 94 per cent. If
they are nearly cent per cent off their tar-
get, what is the use of bringing the De-
mands and discussing when they have no
bearing or no relevance to truthfulness ?
The reasons which the Ministry has given
for such large additional advances are vague
and evasive and, in any case, they have
failed to satisfy.

On fertilisers, I must say that the policy
of the Government has failed miserably and
the results achieved by them are mediocre.
We have had two illustrious Ministers in
this Department who lost no opportunity
of talking high of socialism and socialistic
pattern of society and trying to do some-
thing for the common people. [ cannot
understand who in India can be more a
common man than the farmer ? One of
the basic necessities of a farmer is fertiliser
and the way we have failed in this impor-
tant field can be seen from the figures. In
the Second Plan our installed capacity for

ABRIL 19, 1968

Pet. and Chemicals) i

nitrogenous fertilisers was 2,48,300 tonnes,
the production achieved was only 98,000
tonnes, which means only 36 per cent of
the installed capacity. In the Third Plan,
against an installed capacity of 5,86,500
tonnes, the production achieved was
2,33,000 tonnes only, which means only 40
per cent of the installed capacity. If you
look at them in terms of target and produc-
tion, in Second and Third Plans, this pro-
duction  was only 34 per cent and 29 per
cent of the target set by the Plans which
were made by themselves ; they were not
what the people demanded ; this Govern-
ment, their own people, made the targets,
and they themselves failed to reach those
targets.

Equally distressing is the fact that, dur-
ing the Second and Third Plans, even the
capacity installed was only 65 per cent and
59 per cent of the capacity which was en-
visaged by them.

The question arises, what does the de-
lay in setting up the capacity mean ? What
does this-delay in starting production mean?
What does this shortage mean in terms of
rupees to the Indian farmer and to the
country ? To the farmer it means that
he cannot increase his production ; to the
country it means that we cannot _raise our
food production. The crisis continues and
for import of fertiliser, we have to shall
out our valuable foreign exchange. This
shortage has cost our country Rs.24.74
crores in the First Plan, Rs. 63.92 crores in
the Second Plan and Rs. 128.55 crores in
the Third Plan—altogether Rs. 217.21
crores. It is estimated that the biil of
fertiliser imports will go up to Rs. 225
crores during the current year. This, in-
deed, is a very sorry figure.

If you come to the other aspect of the
farmer, what do you find ? These people on
that side of the House never miss an op-
portunity of speaking that they and they
alone stand for the welfare of the farmer ;
they lose no opportunity to say that theirs
is the farmers’ party and they try to do
everything for his welfare. But, in actual
fact, instead of having a soft corner for
the farmer, what we find is that, on every
conceivable occasion, they give the poor
farmer a cold shoulder. They often say
that public sector enterprises are meant
for welfare, the question of profit does not
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arise ; even if they have to work at a less
profit or at a loss, we should be content.
But, in effect, whenever they can, by hood-
winking or some other method, especially
against the classes who cannot resist or
complain like the farmer, they never lose
any opportunity of making money. I will
give the example of the Central Fertiliser
Pool which was set up to work on no-
profit no-loss basis. This Pool has made
huge profits at the expense of farmers.
Between the years 1957-58 and 1963-64, this
Pool made a profit of Rs. 42 crores. Is
this the way that they are working for the
welfare of the farmers ? Is this the assis-
tance that they are giving them ? Then
the Government has got the impertinence
to say that the profits were incidental. It
says that the profits accrued due to fall in
the prices of imported fertilisers. I cannot
understand why there can be an incidental
profit only in the case of fertiliser and why
there cannot be such incidental profit in
the HSL or in the Indian Drugs and Phar-
maceuticals which is under this Ministry’s
charge only. You will be shocked to know
what happens in that company. Out of a
total production of 2,45,900 instruments
during the year, the number sold only was
about 15,000 instruments, and they carried
over a stock of about 2,61,000 instruments.
Why can they not have incidental profits
there ? And why are they having it only
in the case of the poor farmer ?

Since there is a tendency for the world
fertiliser prices to fall and since we have
to have, because of the failures of Govern-
ment, imports for quite some time, may I
have an assurance from Government, and a
categorical assurance at that, that if there
is a fall or if any further saving is made
by Goverdment on their fertiliser imports,
it will be passed on to the farmer and will
not be retained by this Government ?

What I have been speaking about the
extortion from the farmer gets further cre-
dence from the fact that our farmer has to
buy fertiliser at a very high cost. In fact,
the Indian farmer who is the poorest far-
mer in the world possibly has to buy the
most expensive fertilisers in the world. I
shall give you a few price comparisons of
one metric tonne of nutrient ammonium
sulphate for the year 1965-66. In India in
that year, the cost of one  metric tonne of

fuitrient ammonium sulphate at subsidised
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rates was Rs. 1804, This is a very high
figure if you compare it with the cost in
West Pakistan where it was Rs. 729, the
cost in Japan where it was Rs. 1257 and
that in the USA where it was Rs. 1324, and
in Britain where it was only Rs. 800. This
price of Rs. 1804 has also gone up since
last year, ever since the subsidy was with-
drawn and after the devaluation and now
the price stands at Rs. 2343.

In this connection, I would also like
to mention that the monopolistic co-opera-
tives set up in many States for distribution
of fertilisers have not been functioning
satisfactorily. Even the Sivaraman Com-
mittee on fertilisers had stated :

“The performance of co-operative
agencies in fertiliser distribution has
not been up to expectations in many
areas.”’

Therefore, keeping the interest of the
farmer in the forefront, seeing that Govern-
ment have failed in their distribution ar-
rangement, seeing that the co-operatives
have not been really true to the farmer,
may I know from Government whether they
will stimulate healthy competition, whether
they will try to give all the advantages of
competition to the farmer and, therefore,
encourage and allow private agencies also
to take up fertiliser distribution ? I would
like the hon. Minister to answer this ques-
tion.

While finishing on the subject of ferti-
lisers, T would just like to say that the need
for fertilisers, as you, Sir, and the entire
House would agree, is urgent as well as
necessary. Will the hon. Minister at the
stagé of replying to the debate clearly state
the policy regarding future fertiliser pro-
gramme in India, and regarding raw mate-
rials, whether they will admit, encourage
or consider applications only for naphtha-
based plants or for liquid ammonia-based
plants or whatever it is ? Let them make
out a clear-cut policy announcement that
for the next two or three years this is what
they want and this is what they will enter-
tain ; let pecple be invited then to do that.
Recently, some plants based on liquid
ammonia were accepted by Government.
We understand that another application
from the Tatas has been pending for a long
time. I would not like at this stage to
plead for any plant based on any p.rncuhr
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thing. But let Governmeat make clear their
policy so that people will not have to grope
in the dark as to what will be accepted and
what will not be accepted ; and let Govern-
ment also make clear what their policy will
be after the seven-year holiday period which
they arc granting to certain fertiliser com-
plexes right now, and after stating their
policies, let Government get going for ferti-
liser production in the country at the
quickest possible time.

Coming to the petroleum products
again the same sorry picture remains. Our
per capita consumption of petroleum is very
jow. In India, our annual per capita con-
sumption is 25 k. 1. as compared to 2,748
k. 1. in the USA and 1373 k. I. in Britain.
Even if we look around towards our neigh-
bours, even in Ceylon, the annual per capita
consumption is 89 k.1. while in Indonesia it
is 73 k. 1. and in Pakistan it is 34 k. 1.

This has just gi\en the picture of where
we are. Rather than, however, take it in
a pessimistic light, I shall take it in an
optimistic light as denoting a very bright
future in the sense that this backwardness
means that we have immense scope to go
forward at a fast pace and to achieve results
for our country and for our people. But
what has this Ministry done ?

This report which has been circulated
makes very proud mention about the sur-
veys done by the department about drilling
operations carried out by them. But the
unfortunate facts remain that one-third of
the structures discovered have not been
tested by drilling. Why are they so slow
in it ? What are the drawbacks ? Where
actually are the stumbling blocks ? If they
take the House into coafidence or if they
take the country into confidence, it may be
that some other friends, either we ourselves
or other people for that matter, would possi-
bly be able to advise them and show them
how to go ahead with this programme.

We dépend very largely on imported
crude. Our outgo on imported crude in
terms of foreign exchange is estimated to
be Rs. 110 crores annually from 1970-71
ohwards. Since this means a huge outgo,
may ¥ request Government to make their
demand projections for petroleum, their

for exploration, their program-
s for drilling, the terms that they want
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to give to other companies to come in for
exploration based on the projection for the
next fifteen or twenty years ? Once they
decide the terms and the programmes, then
they do not have to shift from application
to application, from company to company
and from country to country. Let them
make a package programme, and let any-
body who feels interested come and go
ahéad with this exploration.

In this connection, I would definitely
like to say that the public sector has let
the country down very badly. In spite of
the endeavours made dy Shri K. D.
Melaviya, in spite of his enthusiasm to go

in for collaboration only with the
Communist countries...

SHRI M. R, MASANI (Rajkot) : Not
in spite of but because of it.

SHRI S. K. TAPURIAH : Because

of his enthusiasm to try to get capital
participation frem foreign countries ia
which India will have majority sharehold-
ing, we find ourselves ih this sorry state
of affairs, that as against a target of 6
million tonnes of crude oil in the Third
Plan, only a production of 3.42 million
tonnes was achieved, which was only 56
per ecent. This production fell short of
even the revised target of 4.6 million tonnes
which was made at the time of the mid-.
term appraisal. These figures should be
enough by themselves to show what socia-
lism can be in actual practice. It might
be a good slogan ; it may raise people's
hopes, but it does not mean that good
orators or good leaders necessarily could
be good exccutives and could be capable
of delivering the goods to the people.

The oil industry found the world spent
last year 14 billion dollors in the search
for oil. Itis a huge amount. But our
country did not get even one cent out of it.
The reasons are not far to seek, and they
are their indecisi , incomp and
their failure to clearly spell out the terms
and conditions for which I pleaded a
couple of minutes back.

I would once again make this request,
because the financial impli¢ations evei for a
countty like India will be great. I could
jist give the example of Libya. They
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permitted foreign-owned exploration in
1953 and- wher they received - almost
nothing in 1961 im terms of soyalty and
taxes on petroleum, in 1966 they received
400 milliom dollars. So, that will be a
methed for ws 1o eara more. money for our
country. We can possibly do away at that
stage with more taxes, for which we have
been asking. But that would mean that
we shall have to get going. Only talks,
only speeches and only theories would not
help the country to go forward. ’

Coming to the ONGC, coasidesable
expenditure on exploration, approxisately
about Rs. 200 crores, excluding the Persian
Gulf project and excluding the interest
rates and pipleline projects has been made.
It would be correct to ask at this stage
whether the money has been effectively
utilised or not. Government say,—of
course it is a feeble argument—that the
economics of the ONGC’s exploration
éxpenditure can be worked only after the
newly discovered wells are fully explored. If
you go deep into it, it would meaa that
the House or the country would never
know these results at alf because by the
time these go into productiom they would
possibly have discovered a few more new
wells and they would possibly have spent
seme more money on certain nsw explora-
tions and this will be a continuous process,
and the House will always be kept in the
dark, Therefqre, may I ask how much
money has been spent in Iran on off-shore
exploration, how much crude oil will be
available to the ONGC per year and for
how long, whether the Ministry envisages
further expenditure in Iran, and if so, how
much, the foreign exchange element in the
entire ONGC's oxpenditure, and what is
the margin over the cost of production
earned by the ONGC.

Here also there is no policy yet about
ploration . in Ilaboration with other
counrties. Same preference sgems to have
been given to communist countries, but
they have very little experience if we comsi-
der the experience of world-wide companies
and firms engaged .in oil exploration.
Specially now when 20 per cent of ths
petroleum products in the . world come
through off-shore explorations, 1 would
wish the Ministry changes its mania for
the cemmunist countries only and goes a
Jittle beyond to peaple who have experienas,
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who have funds to spare, who are really
kegs, - and, - inyite them to. get into. the
couatry and exploce oil. Their indecision
with regard to the Tenneco deal, mentioned
in, the papers,a couple of days ago, and the
Ministry’s hesitancy about it cuts a sorry
figure. Even at the stage before the deal
is finalised if we do not make up our mind,
how can we proceed ? Why do we not
formulate before hand what we want, what
sort of people shall we deal with and what
sort of deal will we admit and entertain ?

1 come now to that monument of
incompetence, the Indian Oil Corpn. This
monopolastic state grganisation, if allowed
to continue, will be bad for the country,
bad for the consumer and nothing much
will be achieved. This Coporation thrives
on loans. It declares dividends and takes
more loans. No private company will be
allowed to do this. Government will not
encourage it, banks will not give loans,
leaving and forgetting all the canons of
badgesting, finance amd economics, this
cerporation goes on spending more and
more money without getting concrete resulis
oun its expeaditure.

Much has also been said about its
policy for granting petrol pumps. Because
of the monopoly it has, it carries on as it
likes  in regard to setting up new pumps.
Since it has the distribution system with
itself, the corruption that generally is
attached to public sector units tends to
come in. May I know from the Minister
whether he has a particutar laid-out policy
about granting these pumps, whether they
will be given to peopls with experience,
whether they will be given to co-operatives
or as a rehabilitation measure to displaced
persons ?  Give it to anybody you want.
But let there be a policy. Let us know
what is that policy, which are the type of
people who will only be given these pumps
—and not go by the whims and fancies or
mercy of any officer because of the special
status he enjoys.

A pertineat questian in this conrnection
is : is all this expansion by one monopolis-
tic oil company, financed by government
contribution, incapable of genorating inter-
nal resources, an absolute necessity ? In
this connection I will quote the Estimates
Committee which says :

#The Commiites are unhappy to note
that the refining copt per tomne of
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public sector refineries do not compare
favourably with the corresponding costs
of the private sector refineries”.

Government had said that with the emer-
gence of 10C and its distributive channels,
Government would be able to control the
prices and would try to break the alleged
cartel of foreign oil companies existing in
the country. I do not know what other
arguments were advanced, but a responsible
Committee of this House, again the Esti-
mates Committee, has this to say on this :

“The Committee regret to note that
the emergence of Indian Oil Corpora-
tion and the public sector refineries
has not been able to make any impact
on the price of petroleum products in
the country as import parity has been
the basis of pricing”.

If these are the results, why do we
continue with it ? Do we just follow only
dogmas and reactionary ideas and let the
country down the drain or do we admit
our mistakes and failures and change
course and at least continue on the right
path to progress ?

SHRI S. KANDAPPAN (Mettur) :
That is not the conclusion the Committee
has come to.

SHRI S. K. TAPURIAH : Since this
House has accepted the principle of mixed
economy—of course many of us do not—
since it is one of the policies of Govern-
ment and since there are private companies
also in the field who have been doing a
good job of it, will the Government let
them also thrive and allow them to expand,
wherever they have capacity, because they
will also give you good results ? 1 had
quoted the Estimates Committee in support
of my argument. Let me quote the Com-
mittee again :

“The Committee note the phenomenal
increase in the quantity of petroleum
products produced in the private sector.
From a small beginning of 0.25 million
tonnes at the start of the First Plan,
the petroleum products increased to
3.9 million tonnes...an increase of
200 per cent™...

“This has not only helhod in ‘meeting
the POL . requircmeats of the country
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indigenously but has resulted in con-
siderable saving of foreign exchange
which would otherwise have to be
spent in importing refined products
which -are costlier than the imported
crude”.

In view of this very very detailed study
made by the Committee and their remarks,
may I know from Government what would
be their policy with regard to expansion
of private companies, with regard to
allowing more and more private oil com-
panies to come into the field ?

The expansion in regard to private
companies also could be “cheaper in terms
of foreign exchange and it could also get us
quicker results, and will definitely in all
senses be more beneficial than further
expansion of the Indian Oil Company. Here
also, the Estimates Committee says :

“The Committee are constrained to
observe that while the private sector
refineries appear to have been originally
designed with additional inbuilt capa-
cities which were later on expanded
with very little cost, no such inbuilt
capacities were provided in the public
sector refineries with the result that
their capacities are now being increased
at considerable additional costs”.

A clear answer by the hon. Ministry
in this connection will be very much
appreciated.

May [ just mention a few words about
the Cochin refinery about which Mr. K. D.
Malaviya used to boast. After his ap-
pointment as Chairman of the Ranchi
plant, the Industries Minister said that he
has had very good experience as a Minister,
and then we heard the Deputy Prime
Minister the other day, while replying to
the budget, he also said that we should
not be in a burry to doubt his capabilities.
But what socialism gave this country was
a drain of Rs. 75 lakhs this year. In the
notes on demands for grants, it is said
that “the revised and the next budget
include a provision of Rs. 56.51 lakhs and
Rs. 75 lakhs respectively for payment of
subsidy to the Cochin Refineries towards
shortfall in process margin”’. = Therefore,
according to the agreement in respect of the
Cochin refinery, there was a process margin
equivalent of 1,35 dollars per barrel of
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rude oil charged for the first 10 years of
the commercial operation of the refinery.
Because Mr. Malaviya was so enthusiastic
to get the collaboration in which  the
Indian Government will have a majority
share, he never cared to bother about the
terms and he did not care what amount will
accrue annually to our country, but only
cared to create his own self-image, he
uitimately made the contract and signed
with India as a major partner in the deal.

Now, may I ask, what is process
margin at other refineries. Whereas you
give as margin 1.35 dollars in the Cochin
refineries, I am told that in other refineries
in India, there is a margin of less than half
a dollar. Is it true, and if not what are
the actual figures, and if there is a differ-
ence, why is this difference allowed ?
Where was the mistake and will the
Government enquire into it and let the
House know ?

I will finish after saying one or two
things. One of them is about the dealer
commission which the petrol pump owners
and others have been getting. The dealer’s
commission for the last 15 years has
remained static. The prices of petroleum
products have gone up because of the
imposition of various excise duties and
other things. The price of petrol in 1957
was 46 paise and at that time they used
to get a commission of 9.09 per cent, at
that price. In 1967, where the price has
gone up to 83 paise, they get a commission
of only 5.03 per cent. Similarly, with
regard to diesel, whereas the commission
was 7.65 per cent in 1956, it is only 2.51
per cent in 1967. While other facilities
like rent, lighting charges, etc., given to the
pumps have been withdrawn, their expendi-
ture in terms of wages, salaries, rents ete.,
have gone up. Because of this, there were
strikes in Calcutta last year and the petrol
pump dealers have been sending memoranda
to the Minister here. I would like to know
his reaction to them and what decisions
he has taken. Does he anticipate that it
is lack of enough savings or enough surplus
might lead to wrong practices or malprac-
tices as we hear often about kerosene
being mixed with diesel, etc. 1 want to
know whether it is as a result of the
dealers not having any remenrative surplus.

Lastly, a few words about the pricing
policy. It is a very important thing. Our
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pricing policy is a very curious mixture. [
do not know how the poticy was arrived at.
There was the Talukdar Committee, but
the Committees that have been set up by
the Government have never taken any
people with experience in this trade, with
the result that in Assam which produces
most of the crude oil; you will find that
the people there have to pay the highest
price for the petroleum products in the
country. Is that the price that the people
of Assam have got to pay for what they
are producing in their own State ? Petrol
in Calcutta costs 90 paise per litre, where-
as in Assam, it is 95 paise. In regard to
furnace oil also, in Bombay, it costs
Rs. 180 per metric tonne. In Calcutta,
it is Rs. 202, but in Gaubhati, it is Rs. 252
per tonne. I have not heard of a case
where the consumer price is the highest in
the place of production. Frieght etc., are
added at a later stage, but here, what
happens is, apart from the charges levied
up to the port, they add national freight
charges from Calcutta to Digboy. There-
fore, the people of Assam have to pay
more. '

I would request the Government to
re-examine this price policy, because the
present policy is only potional. The
imports are no longer there. Will the
Government consider giving some relief
in this regard to the people of Assam and
to the country as a whole ?

MR. DEPUTY-SPEAKER : Mr. Hem
Barua has written to me that he is going
to Bhuj. So, I will call him now and 1
will call Seth Achal Singh after lunch.

SHRI HEM BARUA (Mangaldai) :
Sir, except being a catalogue of dry details
of the so-called achievements of ‘the
Government, this ministry's report -does
not give any indication of any oil policy,
if Government has any oil policy at all.
Under the cover of so-called  oil policy,
itis only scissors and paste-work.—cutt-
ing out something and pasting it. That is
what the Government has been doing. If
the Government has any oil policy, it is
like our foreign policy, which trims its
sails on whatever side the wind is favoura-
ble. . .
- Por .instapre; our former- Oil Minister,
Mr. K. D. Malviya, checked out a so-
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called oil policy for the country. Even
now he claims that he is the greatest
socialist India has. But that woil policy
has not served our country properly. 1
would ask the now minister, Mr. Asoka
Mehta, to formulate an oil policy accord-
ing to the demands of ecoromy, %0 a5 10
build up a socialist India. Wihere Mr.
Malaviya failed { suppose Mr. Asoka
Mehta would succeed. When 1 cxamine
Mr. Malaviya’s oil policy, I fiad it moze
capitalist in spirit and content than secia-
list even in its minor fringes.

It is true that for progress in oil, in
the initial stages there should be foreign
collaboration, no doubt. But for Foreign
collaboration also, there should be a
policy. What the Government is doing
today is offering different terms and condi-
tions to different collaborators coming
from different countries, possibly due+to
polmcal cousxderatlons Because of this
absence of an -oil pohcy and broad-based
norms and terms of foreign collaboration,
there is a lot of misundarstanding. We
are having misundeérstanding already with
the British lndian Development Limited
and with Kuwait Chemical and Fertilisors
Compaiy.

We do net have any broad-based oil
policy, even in the matter of fareign calla-
boration. 1know oil is politically infla-
mable, but it does not mean we ghoule
sacrifice our nationgl ioterests to djfferent
Torejgn collaboratars accarding o palitical
whims. I know that oil moves not oaly
the wheels of war but also the wheels of
civilisation. Oil, particularly fertiliser, is
the kingpin of our agriculture. If we
maximise fertiliser production, we cam
maximise our agricultural production
also. Because of her rich oil Tcsources,
properly harnessed, Kuwait has al.mdy
moved from camels to cadillacs. The
same thing is possible about India
also. We also have rich oail resources
in diffcrent parts of the country and
if we harpess our oil resources pro-
perly, we can changs the entjre face of our
totiering econgmy. Mr. Asoka Mehta,
who is an economist, knows it. When hg
became Mimister for Petroleum and Chemi-
cals, high hopes were raised in the country.
But unfortunately, he i stuck in the same
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ald ruts that Mr Malaviva cut oart for the
country, in the name of an oil policy which
does not exist. If we want to rejuvinate
aur scomomy, we have to rejuvinate our
agriculture.

Rejuvenation of agriculture can be
possibie only if we are serious about pro-
duction of fertilisers in this country. What
is happening here is, because of tack of
sustaimed effort on the part of the Govern-
ment there is a fertitiser crisis in this
country and 1 am afraid this crisis would
escaiate at deast by 1975. There are eleven
units operating m this country and the
total iamstalled capacity of these eleven
umits is 5,26000 tomnes of nitrogen per
year. But could we achieve this target ?
We conid not achieve this target. What
we produced was anly 247,000 toanes
during the year 1965-66. Why is there this
shortfall ? Have we cared to know about
this shortfall ?  We have not.

In the matteér -of production of ohemi-
cals also there is a shortfall. To meet the
extra demand of fertilisers during the
Third Plan period we had to import aad
we spent about Rs. 160 crores on impert
of fertilisers because our Government have
not paid as much attention to production
of fertilisers #a this country as they should
have.

The petro-chemical industry has also
been ignored in this country. Petro-
chemical industry is one of the basic
industries of our country. The Committee
of Experts has suggested  petro-chemical
mdustrles to be set up in the refinery sites
of Baroda, Barauni and Haldia. The
Minister told us that they are setting up a
petro-chemical complex at Baroda and they
cannot set up any petro-chemical com:
plexes at Barauni or at Haldia. Why ?
They say they do not have money to do
so. At the same time, what about the
oil refinery at Haldia ? There is very slow
progress. If the oil refinery at Haldia has
progressed anywhere it has progressed only
on the files, only on paper and nowhere
else. As I said, the Committee of Experts
has recommended these three sites for the
establishment of petro-chemical industries.
They have completely by passed Gauhati
and Cochin. At the same time, that day
the hom. Minister said that during the
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Fourth Plan period the question of estab-
lishing a petro-chemical complex at Gouhm
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About the petro-chemical = complex,
estabish a petre-chemical compiex at
the Gauhati Refinery site and just as the

and Cochin would be taken inte id
tion. In this context may I know from
the Minister whether he is going to bypass
the recommendation of the Committee of
Experts that has recommended the estab-
lishment of petro-chemical complexes at
Haldia and Barauni, where they have
failed to establish petro-chemical com-
plexes, and establish pstro-chemical com-
plexes at Gauhati and Cochin ? 1 think
this statement of the Minister on the floor
of the House was merely an eye-wash.

There is the oil refmery at Gaubati.
When this was established, there was
opposition coming from experts. Do not
forget that yeur ewn experts opposed the
establishment of an oil refinery at Gauhati.
Even now there are people in the Jobby
who say that the oil refinery at Gauhati
was established due to political pressure.
Do not forget that by its very existence
the Gauhati refinery has proved how wrong
your experts were. Gauhati refinery has
proved technically and economically a
refipery in Assam is possible.

There is a demaad now because of new
discoveries of oil resgurces ip the figlds of
Lakua that there should be a second refi-
nery in Assam. That has been bypassed.
Even the demand that the installed capa-
city of the oil refinery at Gayhati should
be raised from 0.75 million tonaes to 1.1
million or 1.2 million tonnes—that is the
original claim of Assam—is also being

bypassed.
13.00 trs.

If this is not antipathy against Assam,
what is ?

Shri Asoka Mehta is siniling. Shri
Asoka Mehta is very popular in Assam
and when he became the Minister, peaple
there thought that they were going to get
everything, He is vary papular and very
well kmown there and if he fights an elec-
tien from Assam...... (#mserruption)

SHRI S. KANDAPPAN : He is well
kaowa throughout the country.

SHRI HEM BARUA : Yes, tat in
Assam he is immensely popular. Yet, he
Bas bypassed the claim of Assam.

Gauhati Refinery has proved its existence,
so this petro-chemical industry weuld prove
its existeace. Do not listen to your
advisers.

I hope, the Minister will spell out -the
measures that he proposes to take to pro-
mote and stabilise fertiliser production in
this country. He is in the habit of drop-
ping this proposal and that proposal se
far as fertiliser production in this
country is concerned. But that js not
the right solution of the problem.
There would be an unprecedeated
fertiliser crisis in the country by 1975. The
Sivaram Committee, for instance, suggested
the constitution of a Fertiliser Prometion
Corpesation. What has happened to that ?
That was a very good suggestion. You
bave not accepted that suggestion. You
hgve simply coldstoraged it. But may
1 tedl you that fertilisor like water uttc

kingpin of our agriculture ?

MR. DEPUTY-SPEAKER ; The hon.
Member's time is up.

SHRI HEM BARUA : Another five

minutes and [ will finish and then go
away.
AN HON. MEMBER : To Aseam ?

SHRI HEM BARUA : Not to A&sam,
to Kutch.

As I have said, by 1975 there will be 4.
fcmhse; crisis and then you will try to.
avoid the crisis by importing fertilisers.
The import of fertilisers would also escalate
and, 1 am afraid, it will escalate between 2
mittion and 4 million tonnes by then. But
judging from the angle of our foreign
exchange difficulties, do you not think
that it is a stupendous dimension -to
export and all that ?

At the same time, fertiliser prices in
the world market have gone down stesply.
Itis 2 a fact that they bave gone down
steeply but that has not affected our pricos:
because we have ta jmport fertilisey from
foreign countries and have to pay extra
freight charge of at lesat §9 per metric
tonne because of the closure of the Suez
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Canal. We must not forget that.
not benefiting because of that.

Now, the Tatas and Dharamse Morarji
have come in a big way so far as fertiliser
production in the country is concerned.
That shows that the slogans of Shri Asoka
Mehta for socialism are lost in the back
eddies of monopoly interests now.

We are

THE MINISTER OF PETROLEUM
AND CHEMICALS AND SOCIAL WEL-
FARE (SHRI ASOKA MEHTA): How
do you want fertiliser to be produced ?
Only in the public sector ?

SHRI HEM BARUA :
could be possible.

Yes, if it

Assam has a virgin soil for oil re-
sources. You have peglected Assam as
you have neglected Gujarat also in the
matter of royalty for crude oil. Why have
you neglected Assam and Gujrat in that
way, | do not know. You can say that
being a Gujarati you are trying to be very
fair in your judgement.

MR. DEPUTY-SPEAKER : He is more
a Maharashtrian.

SHRI HEM BARUA :
this.

I did not know

There is refinery at Gauhati and there
are ONGC installation in Upper Assam
also. When these institutions came into
existence, high hopes were raised in the
minds of the people of Assam that these
institutions would not only accelerate the
progress of industrialisation in the State
but would also absorb local youth in these
establishments. But has it happened ? It
bas not happened.

Let me take, for instance, the Gauhati
Refinery. There are 40 departmental
heads in the refinery. Out of these 40
departmental heads only 8 are sons of the
soil and the rest 32 are all outsiders. Why
should it happen like this ?

SHRI C. K. BHATTACHARYYA
(Raiganj) : What is the meaning of “sons
of the soil”” ? Please explain that.

SHRI HEM BARUA : It was Bengal
that had evolved this expression and we
have learnt it from them. A Bengal minister
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evolved the expression “sons of the soil”
meaning thereby Bengalees only.

SHRI C. K. BHATTACHARYYA :
Please explain what you mean here.

SHR1 HEM BARUA :
same thing as you understand.

In this case, generally the argument
offered is that skilled labour is not available
in Assam, but what about the unskilled
labour ? Surely, cleaners, messenger boys,
club boys and ward boys come within the
category of unskilled labour. But in the
Gauhati Refinery there are 203 unskilled
labour and out of these 203 you have only
101 from the State. There the sons of the
soil are only 101, not even S50 per cent. I
do not understand why you have brought
ward boys, messenger boys and club boys
from other parts of India.

1 mean the

AN HON. MEMBER
integration.

National

SHRI HEM BARUA : Yes, national
integration. But do not forget that your
Minister, a senior Minister and a senior
member of the Congress also, Shri Jagjivan
Ram, he talked only recently that he feels
irritated because of this. The irritation is
there. Regionalism is not worse than
communalism. Regionalism is a positive
slogan whereas communalism is an anti-
national negative slogan.

Now, what about the condition of the
ONGC workers, in Assam particularly ? .
The condition of the ONGC installations
in the matter of employment of local youth
is still worse and the overall picture of the
ONGC installations is a fishy one. May 1
quote here the judgment recently given by
a judicial magistrate of Dehra Dun on the
working of the ONGC in a particular case?
The Magistrate says :

“I am constrained to remark that it
is a sad reflection on the working of
the ONGC, where democratic traditions
seem to have been completely ignored
and this accused has been the victim
of this protracted trial simply because
he tried to remain honest and could not
see eye to eye with the high-ups.”

This is how the ONGC works.



1789 D.G. (Min. of
It is a matter of shame that this
Government do not have any employment
policy, so far as these oil installations are
concerned. These oil installations in Assam
have become little empires where exploita-
tion in the interest of a particular man’s
region is rampant. This is the greatest
bane of India today. Whatever resistance
is there today in Assam against this crude
policy of the Government is feeble. If it
develops into a mighty dimension, I would
say that it shall be the Government that
would be responsible and not anybody else
for dividing the country like that and Shri
Asoka Mchta has played a role in that.

13.07 hrs

The Lok Sabha adjourned for Lunch till
fifteen minutes past Fourteen of the Clock.

The Lok Sabha reassembled after Lunch
at fifteen minutes past Fourteen of the
Clock.

[Mr. Deputy-Speaker in the Chair]
DEMANDS FOR GRANTS, 1968-69—contd-

Ministry of Petroleum and Chemicals—conrd.

MR. DEPUTY-SPEAKER : Hon.
Members, may now move the cut motions
to Demands for Grants relating to the
Ministry of Petroleum and Chemicals, sub-
ject to their being otherwise admissible.

o oy ey g (Fe) @ &
S FIqT § -

f5 “¥faaw s wWEw 7R’
fffys ¥ s qiT § 100 99 FH H
fax snd

[rer e @R W R v
e Hww 1 wgsd (9)]

fr Y AR wER e
m%ﬂaﬁamﬁloom&w T
fax st

[aerdr dx & wreEm! @rw $9R
o Eifeaw I & T B
< ¥ wrawwa (10)]
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fr ‘“Afran R wEm were”
offes ¥ s 7T F 100 &% F7 F%
fer s

[fagt &1 3 oraT 7Y w@faw gor
< gt FT (11)]

fr « Weifoaw 9RO gerrea’
offgw & geaia a0 § 100 w97 F74 T
far s

[wea w3w feaa wigar @Y § I99-
o G AN ¥ HYR I AT IT&
Fr@rT warfa w4 § faem (12)]

SHRI RAMAVATAR SHASTRI (Patna)
1 beg to move

That the demand under the head Mini-
stry of Petroleum and Chemicals be reduced
by Rs. 100-

[Failure to obviate the necessity of
foreign dependence in chemical fertilizers
(16)]

That the demand under the head Mini-
stry of Petroleum and Chemicals be reduced
by Rs. 100.

[Failure to set up more fertilizer fact-
ories in public sector. (17)]

That the demand under the head Mini-
stry of Petroleum and Chemicals be reduced
by Rs. 100.

[Failure to increase the production of
fertilizers (18)]

That the demand under the head
Ministry of Petroleum and Chemicals be
reduced by Rs. 100.

[Failure to make the country self-suffi-
cicnt in fertilizers (19)]

& Ifaar ok W ey
T 7 Torg 47 offew ¥ w=eiq air
# 100 7o w7 < o 915

[aoerd & & SOl ¥ @Y W
oTET Ay A srEgEar (20))

- SHRI SRINIBAS MISHRA. (Clltmk) H
1 beg to move,
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That the demand under the head 'Other
Revenue Expenditure of the Ministry of
Petroleum and Ch Is be reduced to
Re. 1.
[Failure to distribute products through
Co-operative Societies (30)]

SHRI RAMAVATAR SHASTRI : |
beg to move.

That the demand under the head “Mini-
stry of Petroleum and Chemicals” be reduced
by Rs. 100.

{Failure to reduce the salary of the
officers. (31)] )

That the demand under the head
Ministry of Petroleum and Chemicals be
reduced by Rs. 100. -

[Failure to end bureaucratic pressure
on the administration (32)]

That the detnand under the head
Ministry of Petroleum and Chemicals be
reduced by Rs. 100.

[Failure to increase the facilities of the
class IV employees (33)]

That the demand under the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100.

[Failure to check the increase in the
number of officers (34)]

That the demand under the head *“Other
Revenue Expenditure of the Ministry of
Petroleum and Chemicals” be reduced to
Re. 1.

[Failure to nationalise
companies (35)]

That the Demand under the Head
“Other Revenue Expenditure of the Ministry
of Petroleum ‘and Chemicals” be reduced
to Re. 1.

[Failure to plough back the profit earned
by foreign oil companies to thé develop-
ment works in the country (36)]

That the Demand under the Head
“Other Revenue Expenditure of the Minis-
try of Pétroleum and Chemicals’ be reduced
to Re. 1.

[Failure to make the country self-
suffiglent in regard to petrol (37)]

That the' Demsnd under the Head
**Other Revenue Expenditure of the Minis-
try of Petrolepn-and Chemisnls” Pe reduced
to Re. 1,

foreign oil
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{Pailore to make the coontry seH-
sufficient in regard to fertilizers. (38)]

That the Demand under the Head
“Qther Reveune Expenditure of the Minis-
try of Petroloum and Chemicals” be
reduced Rs. 100.

{Failare to make the country self-
sufficient in regard to medicines. (39)]

That the Demand under the Head other
Reverrae Expenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 160.

[Need for expeditious development of
pharmaceutical industry (40)) )
That the Demand under the Head
“Otheér Revenue Expenditure of the Minis-
try of Petroleum and Chemitcls” be reduced
by Rs. 100.

[Need to check the monopoly capital
in the pharmaceutical industry (41)]

That the Demand under the Head
“Other Revenue Expenditure of the Minis-
try of Petroleum and Chemicals”” be
reduced by Rs. 100.

[Need to impose a limit on the profits
carned by foreign oil companies (42)] ’

That thé Demand under the Head other
Revenue Eapenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100.

[Need to reduce in increase in the price
of oil (43)]

That the Demand under the Head other
Revenue Expenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100.

[Failure to ensure adequate supply of
oil. (44)]

That the Demand under the Head other
Revenue Expenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100.

[Failure to check the disappedrance of
stocks of oil from the market from time to
time (45)]

That the Demand under the Head other
Revenue Expenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100. -

" [Fallure to ‘check the under profits in
the sal¢ of oil (46)) '
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That the Demand under the Head other
Revenue Expenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100.

[Failure to control the price of medici-
nes (47)]

That the Demand under the Head other
Revenue Expenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100. :

[Failure to set up pharmaceutical facto-
ries in the country (48)]

That the Demand under the Head other
Revenue Expenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100.

[Need to develop the approved phar-
maceutical industries (49)]

That the Demand under the Head other
Revenue Expenditure of the Ministry of
Petroleum and Chemicals be reduced by
Rs. 100.

[Failure to check the investment of
foreign capital in the pharmaceutical
industry (50)]

MR. DEPUTY-SPEAKER ¢ The cut
motions are alow now before the House.

st yaw fag (wrTa) o oSwTERE
aE, A FAR WA feaw aar
AT HA9G & 29 FIEET A A6
o & & gAw gEYR FXOT 1 HoAwaT
AR WY werme Aty Wi § ag ghr
N oF T T it & S A g
T AT @ FFEY § AR AT W@
frmay & fF adiiz ¥ W aeat T@
X, #r a T A sk TER F <
& &1 & et ot qfe e w3 £
WFA @I IR § & g
2 Gl avl § @ a7 ) AR WA
ST §Y 39w 20 a¥ gu § ) @ |
T ¥ 2w A ey, AT o faosh
& quTa FIA ) a3 AN AR
# | g goF WAQWT, THE, ST
Y, wig s ww mife 50-100 R
260 a5t & woet wfy X R E T A
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FHEEAT AR @ WRAE [y FAT
Tz § 9 fr afkal @ gew a1 R
o Afws ¥ 15 a8 ¥ famy wod
i g A 1 e o w
FW Y 98 § 5 a5 @ g TR
N FEifEl SR EfrE A oaad 9k
S Y FI FAHL ST AT qF HaAgEAT
F7 |

TR 2 § faama wow & Ifeaw
arY i FE-TE dar a1 A frew
1598 & g &@r f7 dfew ¥ ¢
T 77 AR T § A FaFem @ ffr
N AR I g wrEE W gT
o # F51 W AHRax |

g 3¢ @ T 6 e f-
[ TEt T I g & @wi 9%
e frrer o @WT & WK AW §A
AT AR 3@ fowrzd & o
@

frgwr 8-10 9% & gAY ot agEwr W
g OF WTENdSAE Y § 0 gara
fegeam aga freer gwr e @17
gFM A MRy ar Afwq o= g ouww
frev lsad sl N Eqraw
) TgT AT T wEEAT A 4w
B U% "9 3 F A § saw Ay
o T AT aHT F aE A ] A5 A
gaweEE g1 g Faw 7 fwrgray
TR agt § MR ag S w5 A fwean
2 39 %1 9 gre fFar orar & 1S9 Y
qTET FIEAT G AT AT § i Iy
FIFaA ¥ g7 &1 9zAr § Ok
QM & 1w ¥ fardy Sy
qUEIETET ¥ T § Fw ft oo gar @
sicast ft FA AT &1 qrIeeTEA ¥
Y 9 § gF & w6 @9 gav & A
TR AAE AT AT ST )

¥ agy i & a1 f5 fafwe
a1ew § wgr & fr e ), AT A e
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[+ we ferg)
Eferm & amay ¥ wrwfoiv) amd
oz arew F gur fod v gy o frew
&\ dfrw ¥ wemaT g wge @ ard
Mrewem Wraw @ §ooh om w@d
fred ¥ A A w0 ¥ Fwt fs @ q@
& & RO I g oW wey
arT ¥ & ¥ qOrr ggar &) guik W
F oz et wmae 3R ¥ @Y Ay
STET TR HI § 1 Al sa Rt
=i oot g N awe ¥
ot fft R AR At -
g A My F A ¥ wrmd ¥ oveH-
e &Y s o

w & et sfeamme W @
fafred ¥ oo & 1 wleardwt &t gt
ozt og P & acrat ar ) A it ¥
fas wrs w aet § wlietnet & Hind
# off agg oY F ) FAT W@ At
s Sfezar o ¥g H 9w ¢ E
X =1 AT aiw e T A a9 @
21509 8t ¥ wlEsmIaRk ¥
Fare s W v ow N g erer
gvend ww ¥ fd ofeee g
WIS § W 39 %1 g agt F4 §
AT W ¥ & T F QT FA AT T
wifT w5 T &, 98 Tea &7 faww §

qEOFT FAR I W AW # fod
AR GEHET ™ F g ¥
ar-frit g1 a8 i A agife
frew wEg awi ¥ &W W@l w9Hy #v

TS &7 ToAT 9@ ¥ wTAr gh § WK

TR T @ wwear Mg s A F
sga s A ) fagd q Fawi &
W G F FY AEAT A Hr@T A @A
T WE ST F 40 a7 S 1gu
@ a1 fr ww dmw ¥ e o
fafel @t @@ =g w oW R
7 N 2530 W el W oA
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I Fiy @ wa & fr foaw @ aet
F gu § gard avER Y uF o gradt oft
o< ol feat wfifE gare 80wt @
THT €T |

ok fod wiesrere 1 a@t; wre
agar  FifF g agi ot A Sk R
R IAFF N 1R A TR
Mgy aw § T W oA o
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ing for promoting the use of fertilizrrs,
the country would have been saved
from the successive shortfalls in agri-
cultural production, particularly food-
grains.”’
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ma’twﬁwﬁaﬁé’l%wg,%m
wrear & fiera. A afefid & fg
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{oft wfy wwa wrodaft]
%% A7 T | oA gfeEay Weay §
W gl €7 iewew FARNH wrewne
Y AT 1 A W AT I g g fE
Y M gER G @ § Ny I
§t gt v'saEw &, o) afemw dwT ¥
dieed €S9 F ST I 99, S
T 591X 71|

I aget aT< W ARRA, & Wy
g A fF AmOE N AT @
qE HNE T F AT A Y Greg FrFw
e g WA N owaT aF 9g=EW w7
FAATH AT FT @ § W Agh-Agi 2osd
REag ¥ N TTAE @R
Fogg forem @& Y 70 § 1 A @ A
¥ st afvew 1ew @R W For@
R g, AT & g g,
o fr 7w 2w ¥ & afoww ge@ o
w WA, S ©eE, IAH qraat f
A ¥ Y i, 1 fF W
=S we Wit awd f oA
e g

ot N f g sRarme N o
Faviqegi @I e A @WI ¥ @
WH AW @ T4 & T i
¥ @ w1 WA @ @, A wfe-
HISUT &1 GEWIE WA g A TE gum
W@ fag wfewmiE? d@ AW w1 @
grese §aET N Ag T @ | /T Ag
? gralym for Ay &Y @
T2 &Y ST w1 arEAe §aeX | faww
wd & 1 e dveT st Y i AR
7 ¥ @i faara gATw FAR & S
¥Ry EmT N @Y @
#7 graw gy feww § &, w@ fac
feme B ® ®WIE 9EW, TAE A
ARG ARV | W7 wGY g ¥ Seived
sy g ¥, WX ¥ O ®R A T
N ew I AN B P | gl TG,
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=@ 3w ¥ fell Y gur A€ oW g, Y
#F 3 A T W1y §, @ R #Y ar
gt grar | 5@ fg 1 ag dm F e
AT FT W 2, FfAw W a9 S
wifgr & ¥ Y wfeamgwe & wEm §
¥ ofiow dwT Faraw | S A
&waT § 5 TR T@ @ dar g 3—
& wT%g, 500 $IT T TR W W
FEA T , AT e w7 A q5f
@A ERIT L 1T A A 200 AT
WA EATT A e AN §
% fe TaAde & fif afe@ GG 49
faa wieamee & fg dar T &

oft wfin Jow aveRi : SR TG
AT ERE | SR A AW FI AT
W@ A EE Q1 W AEwEE Y §
/Y TR T, afx W swrer @
T A ¥ 39 ¥ §F & sqgewr € awdt
(4

w= & & £ & s wnear g R ag
St gEar TEET A TR F1 &, A
I 0F T TRAT FI7 F A8 6% oA
& STH A T o7 wRT EASR FAT
ggar ) I wA A W g F
faq os ofsws d9e< A wrgd@w =i 1,
afFT S@ wY T fear w0 g oAt
¥ @ @y & wwar a1 fF gEd Sl
R &MY FREET & ) 92 7 ST
% S wqu fear @ w0 @, afea
9aT AEY T I I IR A iRt #i
TR TR AR NG § IR q-
FRETE T 7 8§, 9 gEE WD
NF § ¥ TeQ-Iey W ot § 1 Ag Sy
ST 1 gedl F1 aRdw 3 F7 am
Y Ay G A w e W N
fraag ) weer @, fF afers dwe d
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HFT ATTHE A &, IAHT WA ATSHE
T N

15 00 hrs.

N g R TR § F A AN
wEIRq & wgAT ATRAT § 027, 28, 29
faegeay, 1067 FY W & ¥ I AT
et fredt w1 4 9= & faema, @
g feamet & W AlgE @ AE WEd
T37 efsH 2, TEEY SqETAQ Aoh wERA
FOT | SR Y A9 a1 ga= fwamam
¥ gz e W 3, SAe a3 G

ST |
SHRI G. VISWANATHAN (Waadi-
wash) :  Though various Congress Mem-

bers have waxed eloquent on the working
of this Ministry, 1 want to call this a young
Ministry because it was created only in 1963.
Only the Ministry is young but not the
Ministers.

I wanted to find oil in the speeches of
two Congress Members who had spoken
but to my dismay I found only gas but no
substance. The ONGC, the so-called Oil
and Natural Gas Commission needs a
change in structure as well as in status.
Fortunately, a team of Soviet experts has
suggested that this autonomous corpora-
tion should be converied into a commercial
undertaking to be known as the Indian
Petroleum Co. | think this is a good sug-
gestion. We are also told that this Minis-
try is examining this proposal. If this
proposal is accepted and the ONGC is
converted into a« commercial undertaking.
I think there will be less governmental
intervention and it will lead to more effi-
ciency because there would not be much
delay in taking decisions.

Regarding drilling operations, the report
says that structural drilling was carried out
only in one area in Gujarat and two areas
in Madras. This is verv meagre. We
know very well that there is a possibility
of getting abundant deposit of petroleum
in the Cauvsry basin and in the eastern
coast.

Again, receatly, u Ceylonese ngwspaper
has published a news that petrojeum is
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available in the much-talked about Kach-
chathivu. Not only the Prime Minister
but also the Minister of Petroleum and
Chemicals must take interest in retaining
and possessing this land. Government
should not only take a quick decision on
the possession of the island but also explo-
re the possibilities of getting petroleum in
this tniy island. They must also speed up
the work of exploring the possibilities
throughout the Cauvery basin and the
eastern belt.

1 understand that the working ef the
ONGGC is better after the entry of the new
chairman. The report complete]ly keeps
silent on the off-shore drilling, for obvious
reasons, and 1 can understand the reasons.
News items have appeared in scme news-
papers that it seems that the hon. Minister
Shri Asoka Mchta is in favour of collabo-
ration with TENNACO. an American
company for off-shore drilling. and he was

about te finalise the agreement, but the
Prime Minister did not agree. I want to
know whether it is true that the Prime

Mipister without the knowledge of Shri
Asoka Mehta committed to Mr. Kosygin
that she will take the help of only the
USSR and not of any other party, and that
this was a reason for creating a deadlock
in the Cabinel. It seems that the opinion
in the Cabinet is divided, and that a Cabi-
net sub-committee has been set up. I do
noi know how many sub-committees are
working in the Cabinet, and if this goes on.
a time will come when a Parliamentary
Committee will have to be set up to see
whether these Cabinet sub-Committees are
working properly or not. Anyway, ideo-
logy er personal prestige should not stand
in the way of taking a decision.

Why shouid the country pay heavily far
their policy of indicision, for their ineffi-
cieacy 7 A quick decision must be taken
oa this off-shore drilling; otherwise, the
peopie will take a quick decision, of thro-
wing them from the Treasury Benches to
which they have been sticking for the Jast
20 years.

An imporiant subject with which the
Miaistry deals is fertilisers. Gauging its
importaace, they have cereated u Fertiliser
Corporatioa. Unfortynately, FACT in
Kerala is left out of it. It is not imside the
Corporation. | hope the Minister will ex-
plain that.
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Adeq fertiliser should be provided
to increase the yield per acre in the country
The consumption of fertiliser per acre of
cultivable land in India is one of the low-
est in the world. We are told we will be
requiring about 125 million tonnes of food-
grains in 1970 or 1971. What we produce
now is only 90 million ionnes. What are

we going to do to fill up the gap ? To avoid

inporting more and more foreign grain,
fertilisers should be produced quickly indi-
genously.What has the Ministry or Govern-
sment done so far in this direction ? They
fay they are producing so many tonnes of-
ertiliser. Let me quote the figures -of
production of nitrogenous fertiliser. It
was 84 per cent of the target fixed in the
First Plan. It went down to 34 per csnt
during the Second Plan. Curiously enough,
during the Third Plan, it further dropped
to 29 per cent. Fortunately ‘or unfortuna-
tely, we are not having the Fourth Plan:
otherwise, it would have come down to 10
or 15 per cent. It-is like the strength of the
Congress Party which dimimishes from year
to year.

Again the Estimates Commijttee in
49th report say :

“The Committee are convinced that
if fertilisers are made available in time
at economic . price, the Indian farmer
would not be lagging behind his coun-
terpart in other countries in making
full use of it to step-up production and
bring the proclaimed goal of self suffi-
ciency within reach.”

Do Government provide fertiliser in
time and at economic price? No. For
example, ammoaium sulphate which is ‘being
sold for Rs. 729 per metric tomne in
Pakistan at Rs. 1257 in Japan and at Rs.
800 in Britain is sold by the Government
of India, which is said to be giving a help
to the Indian farmer, at the cheap rate of
Rs. 2,343 !

I do not know how this Government
continues in spite of these mistakes. Bven
inside the county, the price vaies from plant
to plant. For example, a tonne of urea
costs in the Gorakhpur plant Rs. 469.96 ;-
urea costs in Durgapur

its

the same

Rs. 343 ; in Cochin it costs Rs. 420
and at Namrup it costs Rs .527.98.
Why this disparity ? This should
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be narrowed and the cost of fertiliser
should be reduced to the lowest level by
achieving optimum conditions in the utili-
sation of plant capacities.

We are told very bravely and proudly
that the central fertiliser pool has earned
a profit of Rs. 42 crores. A public cor-
poration should work on a no-profit-no
loss basis. But curiously enough, it is
earning a profit and the benefit is not going
to the farmer. At the same time, the Cen-
tral Government have withdrawn the sub-
sidy which was being given to fertiliser
with the result that fertiliser prices have
gone up. If Government do not want to
go to the help of.the farmer, at least let
them keep quiet. But let them not hit the
farmer below the belt,

Do not increase the prices of fertilisers
to the farmers throughout the country.
Many State Governments have protested
against this and the Minister is not taking
note of this.

Theére are so many wastages in the fer-
tiliser Corporation. I want to quote only
one instance. On the request by the Govern-
ment of India, the Fertjliser Corporation
of India, Ltd. selected a place in Madhya
Pradesh to set up a fertiliser plant. Some-
time later, the Government of India asked
the Fertiliser Corporation to defer and not
to execute the plan and also requested not
to incur any further expenditure on that
project. But finally the project was dropp-
ed. At what cost ? The total loss is Rs.
102.44 lakhs, out of which Rs. 70'80 lakhs
were incurred after the request by the
Government of Inflia not to incur any ex-
penditure ! This is happening in the Cor-
poration. This must be avoided so that
the prices of fertilisers may c ome down.

Again, we are told that the Madras..
Refinery is expected to be completed by
early 1969 and the Madras Fertilisers is
scheduled to be copleted and commissioned
by January, 1970. I have my own doubts
about the completion in time : not that I
am a pessimist but it is due to the bad re-
cord of this Ministry in the past, namely,
there was so much delay in many of tte
refineries in commissioning. In Gaubati,’
in different units, there was a delay of
two to six months which cost us extra ex-
penditure of Rs. 10.63 lakhs. Again, in
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Barauni, there was a delay of one year to
two years and 10 months in different units.
In Gujarat, there was a delay of 10 months
to one year and four months for which we
had te pay an extra expenditure of Rs. 322
lakhs  So, I request the Minister to speed
up the work of the Madras Refinery and
the Madras Fertilisers and complete the
work in time.

There are again so many wastages, and
I do not waat to quote the Audit Report.
The Minister must look into them and then
only he can bring down the price of ferti-
lisers for which the demand is going on in-
creasing in this country. Also, I want the
Minister not to proceed with these figures
which are available at present, that so
much quantity will be available by 1970-71
and so on. "According to them, by 1972-73
we will become seli-sufficient in fertilisers.
But if the farmers once begin to use the fer-
tilisers, they will go on increasing the use of
fertilisers, and the demand will not be easi-
ly calculated. So, the Government must
take note of this and enough fertilisers
should be provided to the farmers. Other
wise, we will have to go to foreign count-
ries with our begging bowl for grains which
the Government should avoid.

&t greiRw S (ST AW
af wdey; §2ifaa qur WTE weARE
¥ forrameT agaEl # AW oax ==
| ¥ SR ¥ e faAsw ww T
&9 1967-68 A Fyraw F L A
@ ¥ wigw g1a1 & fr A W & AT
i s 99 & dar @Y A W
art Nrewed § ag wiearsad ¥ @AW
¥ wmoarh o ST 6 @@ Wy €
wfedTao #1 gARAW A TG HEREHar
%12 ¥ AAAA F FW A AW AW
& foq wieamead 1 agy qEwEFar g
TRIEHIWH fraArasA &) w@
qTE ¥ ¥ ¥ o) CRIATTAE efve ag & 99
& Tg¥ ¥ 919 19 98 97 G "R gwh
dar @ ol N9 R 99 A @@
AraRaFar v ¢ !

e 1 T& ¥ wrgw o v se-
TE T N Gfewige &1 8,48,000
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=T F § foud ¥ ofees daex W
6,27,000 = & =X wredT fweT AT
2,02,000 & § | T 9Xg NIV W
Ffezdma Az 13,15,000 & & faa® &
afsd® daT ¥ 8,65,000 & & % . wvE-
dz daT ¥ 4,60,000 = =7 EFT | NH-
F2F W[EE HT I =T 6,20,000 &
T & 1 39N ¥ ofemF 9 § 2,290,000
T AR 59T 7T ¥ 4,00,000 27 §

T &7 917 AT 27,93,000 2 G4 EH |

IqF g T o A AMw §T
T TRy § W § mimmEe @
1,60,000 =7 3, fierfge 1,860,000 &
FATET 90,000 R faormraezaw # grad-
o F A AT § A 1,55,000 FE ST
Frorafea dae i FeT A 2,15,000 =
# & srata ag g forar #% 7,80,000 T
FT WrewT FE &1 @A A @ R
& garfas a7 frar @ | AfeT AR fame &
Iq=RA T ag afq I FY wfa F femw
¥ g Y 5t § AR Ak A W)
WY g A grETgwar & 1 g9 fAg S
T it STg 5 97 § o e
AT 2 3T W T Y SART T
wrfen | T A A TR qeT Fe-
A g I &1 w19 ofr fen 39 § gwa
& geE T I A ArfF w A
NafragN s afe F R § 7
9 ot AR O Tfaw 1 Y X o
9T qQaT @, W AR 99 F @y § IW
fra@ Yool g w9¢ qAR Fa@r &
sRaftag soes S a=x ¥ fag 3w
JTQE SMa@F agm @& fag
ft gar =fgw

qfsq® SR T FART Y AT W
N AramFar | w% WAl 3 w7
qfeds R F qR F g Qe T 2
aw & 3 | 3@ A Y 7w § 9 fegew

foew 1 8, up Oy ¥ FwEy w9-
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wher oft g & = gt Fwes ¥ & e
frwer & fg KX SR | gl g qx
¥ w famw s Sfre ¥ W faamr
o FfEa aTweX o X TR §IW AT A
wraeye §, food &, e fol e dwx
¥ freray & g vaver ) fomar & g
Ty o A ¢ | When oo & Wl ag A
¢ fe 3z froww vt wredz dwec ¥ @
1 o ff qwfs dwex oomer &
qE FAR { A4 &g 9 WX SH A Y
TAfaar § g9 g g A Y F |

% I AR { ) A & fag el
WE ] OTEE § W I G
% a@ gun e fear & ) e @
TANE ¥ g WEAT g fF ATRaT @
wieamgsd #1 a8 99 ¥ fq@ar e
Y 9 IIgY § 99 g ST Af &
9 34 TR &1 SR i
wfar gud fag g #id qEwr dw S
fif OF TS X DN &7 I @A FA
w1 garg fear ag sE@ w A g
o FO®T fraTd | 39 F1 IWTEq
firehy o st ¥ q@T Y A BH FD A
IR IgA AT G qEEABAT E 1 W
AT FT IART TN ¥ Ay wearEe™
i e ¥ 7foF 37 &) gEIEFAT G |
& e fr 2 fe7 agw g oo &
ag St qifeariE ¥ At @Y @F R
w§ ot gare agA & o S S A S
w1 fF uw At sz 0 @@ @
mr,@mnwﬁwwm
w7z fF ag aga wgm qar g\ 9w
g9 FEFTH ¥ IATEA @I A A
Y § Ak I fom el A oaew
et & 7 aga weh oA ¢, @@, ar
s frer off ag ) & g g & q@ Ay
day Y% aroht ot BT ¥ AY wew §, o
e d Tgaht A aw A 7
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T ¥ sm N ew s
JUTAT § FATRT SR HA & fom AU
N e A md A
T T WY T TG G |

X ¥Er f f9 Fe s A ow
g & A aife &t o ¥ A TOF
AT G I P F THIW N30
i 35 wfiaay form WY qerdY & w5 &,
fafigrar fe e Hor g0 &, 3@
I § 1 wfew # e ¥ o quy
T A1 o fe g Rg 9w 10 g
W16 W FT F &1 e W AN
Tt &, AR @t qga v Ew ¢
& feay fow ag Sofee Semés
FENA o BB AT S A
St wT W @ NS ¥a § 7y Qe
¢ o7 & Sfeq 7w gt A frey | T
TR I I F AT wsy A
faery &Y a% wow &Y o | KU AE Wt
A Fag AW e Ranh g, @
IN W T S Ao Ay A Iwk 9T
amg 7t Wt =T @, mg 0 Sifew w e
=1fed, Y aeg & wrewwTd Y grea &
o g A owvmETd & ® & fay
€ <fror Faerew T & g@ o ww W
wm ¥ fr el sty amar @, ey
wfzarewe s & 1 90 On & fF gen
77, wfeArzax aed) frey oY srewr 8

HIX AR Glearga< T ar
Iu%F folr ATRET F F9 @Y ¥ FE s
A sek fr gwd A
o e @d i ferd
a1 fog % witoer et §ax
o adi, Qs Foow
gt ¥ MET f9w & @R 9 semr
arar 8, qoma F o gad sl 9
gfr s ™ Ml & A% wmar
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t o for & wen e ¢ fr Y wfer
A ifed fe o ¥ @ e ¥ fed
MFT F (T 7 ) Tfew SF H Ay
RAE & foy € g | MaT F} PR T
FFHY FIT GRAWTT FIA FY Hgl T | 79
&Y AV 1 1Y IT W Gewr & ) AW qE
AT 7Y GeeTET A WY T SR
Ty T | o HiEareT qEd wiewr-
TR ¥ YT Frw Bar 4 1 WA T B wg-
g A I T F AT A Y g AEy 7Y
Ty

¥ qw qg At § fe Y AA TIEEw
Ay o & 3 & foly dferer are fz-
¥z T qATAT AT &) | A g WA
AT Y g I & fady oy wfenw @
afed fr wg ww oee o @A fan
Iq F Tk gu oAy yryEE A fan
AT | AT &) AR TIegEA TqE IATX W
W wETT & 1 g &Y AT M JG I T
Y 7 AT AT TR AR -
w9 ITEW ST § AV ITHT TR QY AT
X 39 & 7 faq sy wWifEs @@ frQ
qer AT & 1 @ s oA B Sar
FT I T IAT FT GEATRIT TAEAT AT
gwar &1 ot W gEad o F
gt & aR d e ag § wmar a1 s@
I D ¥ ot § Ffrwa arex e
forer SraT & &Y A FT O R Y A
2| o ot o T gl § 9 B wR
€@ a<g & o1 fear o At aga afgar
e a7 qHAT g

@aaa @y F Mo @
§ 99 ¥ ARfwl 1 a1 aR R AT
21 g O A & 1 W FE 4 F A
§ ag oo et axw fo¥ Wy § 1 ;@i
qT I &1 TS §9 § @A A7 Afgw

e Tia ag & o R O A
ferar - § 1 g faaar 1 98 g
# qrlt WgT &Y @Y W 7 AT I WA
Rawar § WAy dwa A wGR
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ferar anfer (o ot mfer drend
N I TR qaw faeer iy
wifF 39 #7181 & AT Y &% |

W& A F ¥ R § wgrr
w1gat § | Form g § ey Wit @) oy
Ao @t A a1 33 fev ¥ § wear amer
o NAR &) oArar §, 48 & fedife
AeEy AR NrgIgh =
#Fx o § wrgw A, ST wwwe der
a0 & fr gu Y ar¥a dur T & Wy
fear ot 1 AW wTAw wwAY 8, A
3 g Wy T AW W e w7 §
arfe avwfadt §ar £ a1q | wRanft 4y
7z A rar § fF g0 F avaf o F @@
&t T aew wAray €T & gre ¥ s &
7 | apd # oY oxfefadt % ¥
frdtfir & S o T B, e R
o Ao aedts QR E wife
w2t ¥ 31 A wrer v oo qwar g
6 X U AF ¥ qeme €t ammh ooy
¢ s suwt rforat firerdt & 1 wrrere Y
wifgr fr gy Ay ram WY e
g‘fw ot @ o A A emae

i

TR AEHIG AT 3 ¥ fg ot
FeaeTd #Y forg-fre A9 1 geen @
IAET & N IET ¥

o dx ww (FgEm) - emef
AR, I AR IAE IO *) waeay
FAR A ag A FE A ww g
w1 {5 ofeeiew %A & 4947 % 50
ftet & o1 A9 ST A et Wy
far sufeas #< fear & 1 wawar aga @
favaita sl TR EFT W 3 ) & W wT
whuare N FIw A
Fa R s feww Wik gfv %
wwafa & fg afe T sfrcar, Afy
 wwver & frg ot aT @ g
81 % T o dawe b
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frem oy age it am ) e
FMY? FAGF OF AEAT qeEd A
Faarar 5 gw 3 78 FE™ T, @
i 1 gaw g A e fmam d
FIRE™ F10 47 46, 99 a8 & fe W
A ) WAy vami § R gw

a% wrw-fnit @ o% § a1 gurld oX-

friar @ 9T @ 1 g A ¥ A
e g wmaafmasr &
) ag @ wEeAgy S H gw A AR
sfas = fie o=t faar ) ot w07
2} WIE Fo F F=AT AW, IIF AR
frafem dw, gfadza mife Tz & T
RIE, I QA RIE | A W
Nt faafger &, afe gg s @w A
1970-71 9% A FT 2} A Y TP FI6
T To FY AR T gT A @A FCAT
qg T N FY g F A F fg
T TN T T Wy 9 39 A a4aw g
fe a8 37 2 agaqy wwEl § g wHaw
Feew ¥ fag qefitaar 3 ? &0 Ty
ST FHE? qat @ @ wiwst &7
T afefeem § ? agwiws AR Ad,
W T §, ofehzg 73 ¥

g ¥ gget 9 gfandt 30 fasraa
Y & Uy feg 91 @X ¥ 9w,
JWH, WA sy I F @
g F qWE, A A AR A
FIfT F g F IR F 9T TN
T FY T4 W A 2T AT FE T
F1 S ge9T I fe@T & ) AT A #
f g 2w Y A wf agrwq ¥ W@ H
Y e For 7 AT fogor 9eT @ w9 A
W 18T TE frrer 913, 3@ &Y gw q=-
FR Ad FT a1 7g FEromar @ B
gATt aFy qar Y &, gt qra e
AT oAy oEwowm s AR R
T  fr T a4 1 T
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A g w ANiw e ¥
forg ere ey 7Y s & 7 g
Fa7 gfeenyw @ @ ? gAr fednn ag
w2 fe Y sr v S afvat ag T
It § £ gwrn I ATl F AR
frdT a9, S A & @9 R AAEd
A, A F AN T AEAET T @O
&1 59 Y I @ & fF 1955 aF T Y
oS T ITETTA AT HEH § W
fogiv gfar & o oY & W
T AR e T & fag el
IR AIRAGN Y W 97 &
g wOwT Ry < Y gurd wie
FAT Y, Ty ¥ AT A9 faww I
g TR s e, fegem A
TR ar ER F A ga § f 0 @
IR A wa1 7w fog v fe 7 RS
¥ fir fegeam #9949 & AT § @e-
et 7 a9, 97 9% A FeR @ @
T wErR & 9 qifana fades W,
& frlrew w10 AfafrT &) frediy qat
T ¥ FF Fgl & gard g & A
TR WYE ¥ NS sar aw & fr afe aw
TG F fAw I @ g R A o
FOT o7 Fo47 a4 §1 FC JH7 § AR
TZT FaT g JEEr ¥ fAw FTo
g afes 9a ¥ o w1 g wfasw Qe
o g faRel A ot @ #7 Fafa ax
e |

TF 9@ MR " I | qifaed
falesi ¥ 7% 7z ST @ 5k G
& g Afaag a@FR AT TH 1 w3 86
g Twar Y far  Feur g9 feew ¥
fow 1| 3w @ ¥ ¥ @ fean ?
I & o aF gfew ¥ IR W
sfowa &t &4 frar @ ol I o9
gy et afisx aF &1 oF a®
&Y &7 wd veaAr argT g ¥ a7 9@
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AT a5 F A g AgE £ o g
"% s i 3 off wee v d, eH
B st agar d fe a Pt iR
g da wN A w1, d ot Faered
&1 za ¥ sive sarer Fradte o i
fotrrer €1 awdt @ 7 wd0E o R A
o% a9 ¥ forar & fr gw 39 A ha
HEET Ft JAATIAT TAT FT @R |

WA A ag gk yw T
FT T § A TEW 1955 ¥ afenit Farr
& ot Frore & Forg edvde 32T Wt
Faw F FC FRar a1 Yad AN
N s MR ER A, fgem &
dw A 8, awidw A fawwr @war @
R TR q feed ¥ fag WA
FUT fFar | adftor ag g e 70w &
w5 AT qTETE g AR IW@ F 412 30
8 4 fFem ) ot agY wied & e
AT W § F ATAA F ew-fnit a7,
T R g e FRE

& axg § AH T I 3+ R
@ ¥ gy ar Ay A JaraTT W FN
T & ATHET #Y e o & fe e
AW F @A A g § AR
fRalt A Yo gear ¥ e e
I FRIrIT FREET A § &M
T wwrer fafae s & fade
Y gy wélftg At ¥ Iw w3 o
T ¥ T § B w1 g TS
T SIS F 1 T AT Y WA T
@ g wware T @ Afew T ow
FFT & UF TrEatawar g1 A 1l
TR AT 3T W A I wEATEAT
e aory ¥ wwry fufede sofffoar &
o 9T 39 aAnr ay Afy et
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R &S wfeargay @i e A
dYorar ¥ #t 1wy &t I A 5w At
oY ATy v Rt wt Ffew it o -
mﬂi’t &t fodfe & a3¥ o Frar 2
& word § 9T A AT By AR A
fm it g 1 ged A g TR
Frar ¥ Fi Iz i onfm <3 A9
e &t off 5T 99 e )X o0
37 &A% wat g« AN f wa o AT
I AT # gre ot o5 A R
et Ay ¥ gt @ W fRelt o @
7 g1 ag et 3@ WA ga
¥er HFT §, HIR TN Wl &t g9 &
#er G2 B 29 ¥ e ¥ AR SNt
& ot aft @ § 1 R Aty drea
R E ) Iaq gaTT A AR S
wiet ok ag @t A T o &
W Eew A i A s hasai i
% 3 REY £ ¥ 4rd, T
SHE% eTeRT N E Fawy 1 ¥ A
al N AR R LR WA
¥ §, srh g Y o g § I WY
N wRE TN QR A oTor
T E ¥ ag ara ST W § adY
wreht &1 @ R wrefid AR 97 e
@ oy g fafe, N A e SR E
oy o et A wwrem wAT R
@ g e whv g oY &, g ated
H A G &ty ordl H X winhi ¥ F
A fal g ¥ g o fend,
fE ¥ M feAwTE wAw TETE &
oee A, IAFATIAAT J AN AN F
T 6, ¥ ol AT IUAT Y I
o Aifer oo |

A AT E, R T Y F ot
N T IT N gy A6 § & dEwa oY
7 ¥ 7 I Geffn 7 #7 53 o
@t fear ) oF A ¥E qeh X Al
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wTt &1 gw a9 ¥ fag, @R ¥ fAw A
QR F51 A gRAW A AT
afFT gl o 99 W S A =S
g v en e A @rEerE ¥ AR
9T AT g IEN FT AAATE FY AGY 2
g uF ghod i g ¥
gy ford o g wrmd g dr
§ &9 73 09 99 5@ AAT F A q9H
g o NwmrEgd § g
Trafaai & % W SO AR §,
IT 7Y wmifa 5@ § 5 ¥ 9% e g
fr &7 | SN EwfE v ¥ g
yr #T @ § fF SR W w1
T & fao &= fear @ | foedia wm
sl Te ¥ ey e fean g, i
#F @1z srefar & f¥ o7 A umta
Py, SR EW AW qOT &
fF e 3w &1 AR & Www ¥,
A F A §, a9 F A #, wrew-
frdz qaT qF, @EwE A7 |

MmN w I ¥ g
WIREE W& EiaT € 1 4T § HE1 S
2, 5 ¥ 9ET AT AT ¢ | F a<E A
e G fF 0N F o F o F oo
At & IfeT gEd aXw SEr a0 &
i A g F o 0 gu § O Aaw
65 G ¥ woTT 80 G} T TH T
¥ ey & ) # wr A S
2 ? g foo qrd ot § B AW aEw
FIEETY ®T g $X TAA Jq @aw
sE F & g afew sfeaw wmEw
TR w1 W saew e, savear
W HIT SR ¥ W 9T R 1 5
wgi 9T T F | gAY 9T s i ey
& TreE FTCET § OF §99 JAC g
2 gt ser ¥ g

A 7g &0, To Ao o, fared-

effafede dare St ar, forw 3 e

APRIL 19, 1968

Pet. and Chemicals) 1828

&7 feg @ feurddiz & ux 7 w1 wRE
dfersmraen A T D W A
I 919 § a9 & foau AT T T 1600
& $'a9 &gy fean war | @”i oT ag A
MMIRER AR 15 M FRA
7g & & o quw A9 FwE ¥ Siwa
At} & WY A At aed W
92 § 1 ¥ swqfaat g7 S & Ard-ad
5k @ grafaal w1 Aoy gy A
AN E sk g AT AR
WEIT S FATEI FIdT § 1 g AT
FRifF@Im R IR Ty Fw
¥ wfaat & e fFaw wfEl Wk
T Wi F af aved SR RS
MEE AN TG R 53 Q@
@RI

Afew o wegd FT AL N AT
g @ ¥ W oaegd AW s §
faaet awafel &, seCwmw  wEd
Fwafrat , @ geeT AR Awgd & ofw
T FT F @ar § 2 Tww R oA,
=Y wEeAlT 9, # Faww w1 gfead
w1 ureTsy gt & Ty fay §
A § og < g '

“All executive Member§ suspended.
Situation grave. Please intervene™.

ag N 16 s« A owar 47
39 & 917 17 Wi« 7 7 Fekm

“While management failed to imple-
ment agreement and commitments
they suspended ten office-bearers on
i h and thr ing with police

force. Situation grave. Please inter-
vene immediately. Please take up
with the Ministers and bring one cut
motion”.

T am it U Al & oAk
TR AAFL TAHE G0 FTA & AT FIA,
A 39 F 99qE F fear wrdm, 99 A
free far smam ) SO I
wEE T @ 37 WYY g
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Fqfer T AFET Fgi o agre fFY W § AT SERARNAT AT FIES FY AT
Nudrg § A F @ ST RFTANT- T aver @ | @R A ALY @ F7
fadee 7df § 1 5@ & goraw ¥ FEife-  awrg @A aifgaa

wree Feifaax fere 9T ) § |

NHaw ¥ O §, wF @
FIETT a9 <@ & | I F A g §,
oY grdefaw o ¥ gE FEE A §
Tuiq g9 I FRE@T T v &, faw
¥ g AR Ewiag oraT & WX g
qaTar Y wafe W Ig A E ) W H
R TR ? X F NAE FRU IG R
& T o SFraT 1 GEAT A AT 1 a O
FEE FREM & FAN F faafer §F
T A w0 WEIT #1 A9 Hik ¥ WK
g FT AFAT FY AT F FAGT wfGq A
§C o forer, aife a7 FREET S A
T JATC Y | SN wAw famr fF &
T 9 79T 97 S} SW § faer ar &
Tl F1 Gwg-wH g, a-wfafafy g, Tar
§ TT-gwdT W FW ¥ fAw I W+
T F0 R gEr [ afgn o ) gRE
7R faemr fra@ @ W gEesr
TE TR |

T AW fral & 9K I9R® W@ &,
IT N IR ¥ QE N F I |
gwifs ¥ gdlw ¥ F famw Jare &
fagR @R ¥ gfT A Avg a7 F @
g erd v wr @) €
sRgFr TR &1 W @ ofwm
7% ¥ fF o@ a0 | FET™ & W
T I &, A TG T IT IR
fF ag st oy wgdew R 1 fow ofses
YT IT g T4 v 71fRy, TR I FT
FIH-H97 R ¥ MA@ ¥ fear ey
fif AT 9@ Y |qTHT A wIHiAe qww,
Ao R EgR § &
I A qfeds e M daRa AR @ E
iR fgdRa @ & fF g’
sifas ofiaq, &« &1 o9q, SIWw &

SHRI BEDABRATA BARUA (Kaliabor):
So far as the exploration position is con-
cerned, during the last few months, the
outlook is brightening up, and in Assam
particularly as well as in the prospects that
are now opening up regarding off-shore
drilling, we may expect a much greater
improvement in regard to the supply of
crude oil for our refineries.

In Assam, the discovery of the Lakwa
deposits after the Rudrasagar deposits gives
cause for great satisfaction. It is expected
that it may reach a production of 3 million
tonnes very soon. Once the drilling is
done, by 1971 we may be able to do 2
million tonnes. We are told that that is
the position.

So far as off-shore drilling is concerned,
collaboration agreements are in the offing,
and TENNACO as well as the Soviet
Union is offering collaboration in the
drilling of crude oil in the off-shore depo-
sits. With our experience of the oil
companies, it would be necessary that we
Jook to the future security of our country
and see if we can associate the sociafist
country in the drilling of the off-shore
deposits. It is said that the terms that
are offered by the USA are better than
those offered by the Soviet Union. I do
not know whether the agreement has been
signed with the USA. But with our
experience, political and otherwise, in which
we have been involved so far as the USA
is concerned, and with our experience also
of the Soviet Union’s anxiety to help us
in regard to the taking away of some of
our excess production, we should think
in terms of expanding our trade with the
Soviet Union rather than take one-way aid
from the USA.

The deposits at Lakwa and Rudrasagar
would appear to exceed all the capacity
that we would have ; even if the Gauhati
and Barauni refineries are worked to full
capacity, once we have these two new
deposits and these are also drilled and
taken out, we would have a supply that we
would not be able to use up completely in
these two refineries alone, and, therefore,
a second refinery in Assam becomes an
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essential necessity. It is not a question
of regional demand, but it is a question of
doing something which is in the larger
interests of the country. There should be
a second refinery in Assam, and a third,
so far as the Indian Oil Corporation is
concerned, so that the oil that will be pro-
duced in surplus will be utilised. 1 feel
that already a lot of delay has been intro-
duced in this matter. Unless some imme-
diate decision is taken to have a secomd
refinery in Assam, this probiem would over~
take us in no time.

So far as import of crude oil is con-
cerned, by 1971 the position is supposed
to be that we would be requiring 22 million
tonnes of crude, of which even most hope-
ful estimate is about 10 million tennes—
or it may be 12 million tonmes. That
would leave a large gap. 1 do mot kaow
what are the new vistas that will be opened
up due to the recent discoveries. Other-
wisc. this large gap would be a drain upon
our foreign exchanges resources and explo-
ration not only off-shore bui in the
country should be speeded up and given
more attention.

Coming to the price of petroleum, 1
had occasion earlier to raise this issue for
the consideration of the House. 1 have
no doubt that the Minister of petroleum,
who has great sympathy for the State of
Assam, would rsconsider his attitude in
regard to the royalty dispute. In 1362
Prime Minister Nehru gave an award
whereby Assam got Rs. 7.5 per tonne as
“royalty. But due to devaluation and rise
in prices, what has happened is that we
lose about Rs. 3 per tonne, because the
royalty is related to the tonne. This loss
has to be made up. Our demand and the
demand of the Government of Assam is
that it should be raised to Rs. IS per
tenne, whether the royalty goes to Gujarat
or Assam or for that matter wherever
prospecting is done.

So far as this question is concerned,
the possibility or the fear often expressed
is that the foreign oil companies would not
like, particularly in view of the off-shore
drilling in the offing, to agree to this higher
royalty and may try to back out of their
commitment.  This is most unlikely parti-
cularly when we are in a position to tell
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the foreign oil companies that they are
paying even 50 per cent of their income in
some of the Persian Gulf countries in
terms of royalty and income-tax combined.
So they have been paying outside and have
no justification or reason for taking a
different attitude here. Then off-shore
drilling would have certain advantages in
so far as the royalty question is concerned.
In spite of the US example and all that, it
is mow for the Government of India to
decide.

But so far as this royalty question is con-
cerned, Assam is expecting a higher royalty
because it has been done recently elsewhere
also. I would give the example of Great
Britain. The Wilson Government has done
it in regard to Scotland in regard to the
location of industries. After the Chinese
aggression and even before that, Assam
has always been a dispressed area so far
as industries are concerned. Except the
raw materials which are very cheap all
other things are very costly. So some-
thing sympathetic has to be done because
otherwise the people there would feel more
isolated and that will only strengthen those
forces which are speaking in terms of iso-

lation. While no industrialisation is taking
place in our State, even in regard to
royalty, we do not get justice. Only we

go on supplying this crude oil.

We are giving a lot of supply which
may ultimately come out to be four to five
million tonnes. So, it is of great assis-
tance. They have done it in Scotland ;
they have tried even under unfavourable
circumstances. They have shifted the
industry to Scotland so that the Scottish

people may not feel obliged to migrate
elsewhere.
MR. CHAIRMAN : The hon. Mem-

ber’s time is up.

SHRI BEDABRATA BARUA: So
far as the pricing policy is cancerned,
there was a sort of a Committee— the
Talukdar Committee— and its verdict to us
was most ubsurd from all reasonable points
of view. What happens is that while
Assam is producing the oil and when fur-
nace oil is produced at Gauhati—] am
giving just one example—when the price
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of furnace oilin Bombay is Rs. 180 per
toppe at Gauhati its price is Rs. 250 per
tonne. It is Rs. 70 higher. All the con-
cession we could get was Rs. 6. If fur-
nace oil at Bembay could be Rs. 250 per
tonne and in Assam, Rs. 180 per tonne,
we could have thought of some industries.
But we ar¢ Bot given even concessions ;
we are pot given the advantage of having
produced it in our locality. We are forced
to pay Rs. 70 per tonne higher, while fur-
nace ail is being produced in our owa
soil, from Assam’s surface. It is some-
thing which is absurd.

SHRI S. M. BANERJEE (Kanpur) :
Why deat you tell to the Lachit Sena so
that they may be after this Minmister ?

SHR1 BEDABARATA BARUA: |
think these facts when brought out here
would please some elements in Assam and
that woold help also to put down all those
clements who arc trying to Rtien thers-
selves upon the imagined or real injustice
to the people of Assam.

Then, 1 wanted to refer to the IDPL,
but because yoy have rupg the bell—I have
no more time——I resume my seat. 1 thank

you.

St wgrow fag wat (¥@) ¢ wo-
afs ff, S A @ WA faeer we-
wHAT F, I HT HYATA 6 ¥ o AL
wrar, B fr g W sgAE SO
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wa TaTe SR wig g€ R e T
NI D e @ w ¥
et &, forea fore-fa-zard ot
o &, 39 & fomrw amd ar boo famy
ot ory ¥ firwra & e gEd | W
T Pt W GReaTaT 70 TR *
R E R o A ¥ T &
araqe, 39w o g & few &

g ¥ gwr e o W
et To e § e oo e
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o & fod, 9 FAY T Wi ar
A &1 A F, A AT FI AT FT
s fAsw @ dY Aqwr &1 e ay,
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W FT AN g W AT AR
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A g A S TR Fo WA §
ITR qE W AT SR F | SR WA
¥ UG A gt freiniet UF wrede
A O §, FOR FRAE F AT WA
IYH AT FF T@AE FA H qh
e Ag) fam oA afew TF BEEE
O e 3 www Y aww & faa smar
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foregm firarar & e w1 faewwgfan %
et Fow ¥ s dE
TH W & IF AN F
R FAT Y F e
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aFd & 9 OF Aux o a1 I G
9 AT T § SR AT U Y G AT ST
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oy 399 a7 ot § o sTEde
IR AT ST AT R | qfeAw AR
¥ ghar afY gEwIfar F AER 9|
2w fe qree ¥ FeOdgw = S
@ f w0 @ 7 ) AEgE w1
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FIAR ATHATEST ) oar & av wEwiar
FgFAIAay < @ E v
wwefEl &1 feawn feeem 1 gdan
qfsers J9eX § a1 71 fasiw ad @v
arfed | o frqar wfemzer foftsr @
T & 9TEAT JweT ¥ R fA¥ wiw SR
AR T A F W, A9 uF  gfawg
T} 7 q@ FCA fF omeIe JwT N
I sfawa FTRfes qu@EaT w2
faadt f& ofeqs JTeT & Fwfea
TEEAT # O | qTA qRIE qI
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wqa gt g it & | fadst § o9
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16.20 brs.

[Mr. Deputy Speaker in 1he Chair.] |
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T AT F F GHE 187 o Ao
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9 TT @ N WA ¥ frg 3 &0
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SHRI KANWAR LAL GUPTA : Is
he supporting the demand or opposing it ?

o 5% == 7wl ;W R A9 a1
FgT @ T¥, aY qga< 2

SHRI S. KANDAPPAN (Mettur):
Finally, he will support it.
MR. DEPUTY-SPEAKER : He is

arguing a case regarding administrative
irregularities.

SHRI KANWAR LAL GUPTA : He
should come to this side.
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